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CTiW An,41NISTRATIVE TRIi3UNA1 

CMCUTTA BENCH 

No.O.A,689 of 1996 

Date of order : 13.11.2000 

Present : Hn'ble Mr. D. Purkayastha,  Judicial Msber 

RWKA BALA MAX'ZY 

vs. 

UNION OF INDIA & OTHERS 

For the applicant : None 

For the resporents : Mr. T.D. Roy, counsel 

0 R-D E R 

e matter is called for hearing. Een on 

second call, none appears for the applicant. S, the application 

is dismissed 	r default. Ld. counsel Mr. T.D. Roy is present 

on behalf of the respondents. 
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